
BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE AT CHENNAI 

 
O.A.No.143 of 2021 

BETWEEN 
 
Tribunal on its own motion-SUO MOTU Based on the News item in Eenadu 

Newspaper Edition Dated: 12.06.2021, “Dredging along the embankments of 

Krishna River to be stopped”. 

         … APPLICANT 

-VS- 
 

The Chief Secretary to Government of Andhra Pradesh 
& 10 others       … RESPONDENTS 
 

 
 
 
 

REPORT FILED BY THE 6TH RESPONDENT 
 

Date: 25-09.2021 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

M/S MADHURI DONTI REDDY 
ADVOCATE 

STANDING COUNCIL FOR GOVERNMENT OF  
ANDHRA PRADESH 

A.P. POLLUTION CONTROL BOARD 
#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu, 
Chennai – 600 094. Mobile: 98407 98460 / 6383121322 

 

                        COUNSEL FOR 6th Respondent 
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